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To Start Construction Work of Four Lane Road

SH. MAMMAN KHAN, M.L.A.: Will the Deputy Chief Minister be pleased to

state:-

a) whether it is a fact that a budget of 292 Crore was approved by the

b)

Government on dated 05.06.2021 to construct four lane road on NH-248A from
Nuh to Rajasthan Border;

if so, the time by which the construction of abovesaid road is likely to be
started; and

whether there is any proposal under consideration of the Government to
provide compensation to the affected families in case of road accident deaths

on this road ?

DUSHYANT CHAUTALA, DEPUTY CHIEF MINISTER, HARYANA

No Sir. NH-248A from Nuh to Rajasthan Border falls under jurisdiction of
Ministry of Road Transport & Highways (MoRTH) and four laning of this road
is yet to be sanctioned by MoRTH.

Since work is yet to be sanctioned by MoRTH, no timeline can be given at this
stage.

Compensation to the affected families in case of road accident deaths is
governed by the Motor Vehicles Act 1988. There is no separate proposal under

consideration of Government for this road.
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